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Title: Further discussion on the Demand for Grants No.9 under the control of the Ministry of Civil Aviation and Tourism and Demand for Grant No.88
under the control of the Ministry of Tourism.
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*SHRIMATI APARUPA PODDAR (ARAMBAG): Though India has completed 100 years in Civil Aviation, lot has to be done to revive the Sector. In the
recent years, India has suffered disgrace in the Aviation Sector, due to the failure of safety, passenger amenities struggling to meet to International

Standards. Expansion plans of National Carrier Air India and code-share agreements are still pending; also causing heavy revenue loss to Air India.
Instead of rectifying the situation, as usual, the Union Government is seriously pitching for open sky policy and 100% FDI in Aviation Sector, from the
current 49%.

Air India should tie-up with quality Hotel Accommodation to woo Foreign Travellers; and concentrate more on 100% on time performance. The
Government should finalize the long awaited "Draft National Civil Aviation Policy". Tourism Sector should be given prior importance. Special packages
and tie- up with the State Government will have a large impact on Tourists.

I draw the attention of Hon'ble Tourism Minister to give due importance on Tourist Centres Tarakeshwar Temple, Garmandaran in Goghat, Raja Ram
Mohan Roy Birth Place and Narajole Raj bari in Chandrakona in my Constituency.
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#*SHRI S.P. MUDDAHANUME GOWDA (TUMKUR): Two important subjects Civil Aviation and Tourism have got immense potential for growth both in
the domestic and also in the international sector. I think these two important Ministries should have been discussed separately as these Ministries
are having vast areas to cover and it is very difficult for the Members to put their view points on these two important Ministries together.

First, T would like to put my views on the Ministry of Civil Aviation. To promote the growth of aviation sector in the country, the Government has
multiple responsibilities including ensuring sustainable infrastructure development, affordable flying, passenger friendly attitude and their safety and
security things. It is highly necessary to check the progress and deficiency of the Government in this regard.

First of all, I am coming to affordable flying. Now we are witnessing a rocketing airfare throughout the country, both in the domestic sector and also
in the international sector. As airfare is rocketing, especially during peak seasons, the Civil Aviation Ministry has taken a stand that they are not in
position to interfere because of the existing price regulating mechanism. This is not good. I would like to ask the Minister that what are the factors
for fixing the airfare? One of the main factors is the Aviation Turbine Fuel (ATF). But the ATF price has been reduced drastically during the last few
years as the crude oil prices in the international market has come down. Because of this reduction in ATF, the operating cost of the flights has come
down drastically during the last few years and the airlines are not passing this reduction to the passengers. There is no justification of air fare hike
when the price of ATF is falling.



But, on contrary, the airline authorities are increasing the airfare at will and without considering the difficulties of the passengers. Every year during
holiday or festival season, the prices go through the roof. There is no effort by the Ministry of Civil Aviation to control the fares. This trend should be
stopped. I feel that the Government should have a role in having some regulation of fares for the benefit of the common man and I urge upon the
Government to fix maximum fare per sector so that airlines cannot charge more money than the prescribed one. This will help the passengers those
who are booking the flight tickets at a very short notice.

In this year's Budget, the allocation for Air India has been drastically cut. It is very difficult for the Air India to run smoothly because of this drastic
cut in this budget. The Air India will not be able to give proper service to the people. There is an urgent need to increase the Budget allocation of Air
India so that the Air India can serve the people better.

The Ministry has been struggling to formulate a new aviation policy for the last two year. The draft policy was put on the website in October, 2015.
This is May, 2016. The draft policy has not yet been finalized. I don't know the reasons for delay in finalizing the draft policy? I would like the
Minister to expedite the formulation of the final aviation policy so that people who want to enter this line can take policy decisions in this matter.

The safety and security of the airports is also of utmost importance. There are many incidents which are happening, especially in Air India. The
Hon'ble Minister should take special interest in curtailing such incidents, especially in Air India, in future. There is shortage of more than 500 cabin
crew in the wide-body aircraft. This issue needs to be addressed.

Now, I would like to state about the Tourism Ministry. Tourism is the most important sector which provides maximum employment and earns
maximum foreign exchange.

The previous UPA Government had introduced one of the fantastic schemes called PIDDC, but the present Government has withdrawn that scheme
from the Central assistance and have already admitted that you are introducing new schemes. The PIDDC was withdrawn to introduce new
schemes. What would be the expenditure for these new schemes which the present Government has introduced?

Tourism is one of the most important sectors. It is the base of employment generation and foreign exchange. Of all the sectors contributing to GDP
growth, tourism is one of the most important sectors. I think the majority of our employment will be met by this tourism sector. But the expenditure
side and the on-going schemes are in very much difficulty. The Government should pay special attention to the ongoing schemes of the Ministry as
the tourism is a very important issue. This sector relates to the entire system of India. Tourists are the people who are contributing to a great extent
in the economic growth of India.

There is a lot of scope for developing tourism in different parts of the country, particularly in Karnataka like coastline tourism, monument tourism and
rural tourism. We must focus in rural tourism, which generates a lot of developments taking place in villages. Tourists can visit many villages in
Karnataka and other parts of the country. We need good communication facilities to reach those villages. We can develop small airports in Karnataka
and also in other states.

Medical tourism is one of the greatest tourist sectors through which a lot of foreigners come and get good medical facilities in India. There are 143
Centres which have been started in India and 99 Centres are there in other States. Twenty-eight Ayurveda Centres have been included under this
facility.

I request the Hon'ble Minister of Civil Aviation and Tourism to consider the above suggestions.
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*SHRI TATHAGATA SATPATHY (DHENKANAL): Tourism is an important sector to maintain a good global image of our country. We have heard of

numerous cases where international tourists have to face ill treatment at the hands of local citizens. Concrete steps need to be taken to address this
issue and make sure we, as a country, are seen as more welcoming. The 'Atithi devo bhava' is an effective ad campaign to bring about sensitivity
amongst locals when dealing with international tourists. Sensitization efforts like these need to be encouraged. I had mentioned in my speech on



Demands for Grants on Ministry of Development of North East Region (DONER) week that North-East region can be developed as a major
international tourist attraction.

How tourism is viewed now has changed from what it was a decade or so ago. Earlier, tourists would go to locations to view historical sites and
natural wonders. But now, it has become a combination of hospitality, local heritage and visiting tourist spots. Just developing spots and building
them up will not cut it, we need to also let the tourists get immersed in the local cultural flavor and discover how people live in a particular region.
The tourism ministry needs to concentrate on hospitality training and encourage tourist guides to give their guests a taste of the local culture as
well. Taxi and bus drivers, paan and souvenir shop staff, hotel staff, guides and others involved in this amazing business need to be trained about
cleanliness, good behavior and a gentle welcoming outlook.

The Indian Aviation Industry is one of the fastest growing emerging markets in the world. Yet, we are plagued by our own inadequacy. We need
industry wide reforms and a clear, sustainable plan for growth from the Government.

Globally, the aviation market is highly competitive but in India, the market is burdened with over regulation and government interference. The cost of
entry into the market is prohibitively high due to stricter measures and fluctuating costs of operations across terminals in India.

The Government needs to adopt a clear strategy to enhance air travel connectivity in the country, especially in tier 2 and 3 cities. After the entry of
low-cost-carriers into the market, there has been a significant growth in the sector. However, this can still be further enhanced by developing

infrastructure and creating newer connection points in smaller towns and cities. In the North-East region alone, out of the 13 airports only 7 have
night landing facilities. This severely reduces the air traffic to and from the region. If the Government enhances the existing infrastructure then there
would be an increase in tourist as well as commercial activities.

The people of Orissa are at a loss to understand why the Central Government is not able to abide by its own decision of operationalizing the
international airport at Bhubaneswar after publishing the notification (date 14/11/2013) in the Gazette. Steps like these are creating inter-state
disparity in air connectivity which is having an unnecessary impact on tourism. It is creating development induced inequalities. Bhubaneswar airport
if connected to Singapore and Phuket, could very well enhance Buddhist circuit tourism in the east.

The Centre has narrowed the hubs to only six metros which is not only regressive but also unsustainable since these sectors have already suffered
from high levels of pollution, traffic congestion and higher costs of operations. One of the major issues that are affecting the tourism sector is the
lack of connectivity between different regions of the country. It is significantly cheaper for a tourist to travel to north India and then board a flight to
Thailand, Singapore etc when compared to travelling within India. These issues are affecting the outflow of tourists significantly which is a sizeable
loss of revenue for the Government. If the Centre would create international hubs like Bhubaneswar airport then it would not only help the local
population through jobs creation and tourist activities but also decongest the existing terminals around the metro hubs.

The Aviation industry is also facing a significant shortage of skilled employees, the Government has been touting the "Skill India" campaign, perhaps
they can contribute or, at the least create, more incentives for existing market players to expand their training centers in order to get more skilled
employees for the sector. This increase in employee pool would in turn create a better market force for the aircraft carriers. The current shortage
has created a higher cost for the players, which in turn has created a costlier operation costs for the carriers. The end result of this surge harms
consumer interests by creating higher airfare in various sectors. Airports cover the cost of upgrades and construction by charging airlines higher
landing and operating fees. This can be countered by creating a no-frills airport meant for low cost budget airlines that will in turn boost not only
tourist activities but also commercial activities in these hubs. Such airports exist in most developed countries as well.

Government has to take an initiative to not only take improve the existing infrastructure, but also to create a robust incentive program to boost
regional connectivity by promoting carriers to setup hub in smaller towns and cities. The regulations that are creating negative effects on the growth
prospects of this sector should be scrapped. The future of the sector is bright, only if the Government is proactive in promoting it through
stakeholders. These should, however, be no partisanship in such promotions as was noticed during the last decade.

*SHRIMATI SUPRIYA SULE (BARAMATI) : I would like to first put forward the concern related to the security at airports by the Parliamentary

Standing Committee on 215t December, 2015. The Committee was appalled to see the existing interface between the Delhi Police and DIAL in
respect of security related issues at the Delhi International Airport. The Committee noted the various concerns expressed by Delhi Police as regards
the Security at Delhi International Airport. BCAS and the Ministries of Civil Aviation and Home Affairs also appeared to have remained unconcerned in
this regard. IGI Airport, being one of the most sensitive Airports in the existing security scenario, such gaps are sure to lead to any disaster at any
time. Such issues are very serious and need immediate attention of the Ministries of Civil Aviation and Home Affairs and various other stakeholders



involved.

The Committee also observed that at the Chhatrapati Shivaji International Airport, Mumbai, there exist 35 pockets of slums in airport, wherein
80,000 families having four lakh people are residing. There is also hillock full of slums overlooking the operational area of the airport. The problems
are persisting for the last so many years. The Committee feels that the Governmental agencies, both at the Centre and the State level, could not
rationally judge the menace of slums inside the airport area as a potential security threat. Mumbai is the commercial capital of the country. Any
breach of security at the airport will have far reaching conseguences.

The Committee recommended that the security component of PSF needs to be enhanced to commensurate with the security expenditure and ensure
that security is not compromised at all the airports in India and the PSF security component must be deposited in the Consolidated Fund of India. I
would like to know from the Government about what steps have been taken towards this very important issue.

The revised estimate 2015-16 for expenditure on civil aviation is way below than the budget estimate 2015-16. Also, the budget estimate for current
year 2016-17 has been significantly reduced. I would like to ask the Ministry the reasons for the less expenditure and also, the decrease in funds
allocated.

Similarly, the revised estimate for expenditure on tourism for 2015-16 is way below the budget estimate for 2015-16. The Standing Committee on
2015-16 demand for Grants for tourism observed that the Secretary Tourism himself has admitted that allocating such a large amount of funds to
Swadesh Darshan and PRASAD when they were launched should have been avoided. The Committee was of the view that the Ministry of Tourism
should anticipated the basic things relating to implementation of the scheme and utilization of the grants while allocating funds to Swadesh Darshan
and PRASAD schemes during 2015-16. I would like to know the current status of these schemes.

The Committee recommended that projects under Buddhist Circuit need to be given special focus for the development of places of Buddhist
importance, which have been in a state of neglect all these years. The Committee also recommended that the Buddhist places be provided with
proper road/rail and air connectivity along with other tourist infrastructure of international standards including quality accommodation and food as
there is a lot of scope for attracting foreign tourists every year thereby boosting up our foreign exchange earnings and employment generation in the
tourism and allied sectors. I would like to know that what are the steps being taken towards the recommendations of the Committee mentioned
above.

There are many significantly and beautiful forts in Maharashtra along the coasts such as the Vijaydurg Fort, Rajgad Fort, Purandar Fort, etc. Steps
should be taken towards the maintenance of these forts and towards making them famous tourist destinations. Not much is being done currently
towards protecting and maintaining these signs of rich heritage and culture. Better management and awareness of these places as tourist
destinations would not only lead to greater footfall of domestic and foreign tourists but also, would lead to creation of jobs in these areas and
therefore, increase in standard of living of people in these areas.

Paithan, located 56 kilometers south of Aurangabad, has shot into global prominence for its beautiful silk sarees which sport intricately embroidered
gold or silver borders. Measures need to be taken to grow the textile business of the state e.g. paithani sarees and thus, it would be advisable for
the tourism ministry to promote the famous textiles of Maharashtra as more number of tourists would mean more business for the people and
additional jobs.

*SHRI THOTA NARASIMHAM (KAKINADA) : I congratulate the Union Government for providing 70 percent hike to the Tourism Ministry in the Union
Budget with an allocation of Rs. 1,590 crore to focus on infrastructure development and promotion and publicity initiatives. Rs. 932 crore was
allotted to the Ministry in the 2015-16 budget, and the achievements of the Ministry in the year were significant. India moved 13 positions ahead

from 65th to 529 rank in Tourism and Travel competitive index as per World Economic Forum Report. I congratulate the Hon'ble Tourism Minister for
his achievements.

Coming to Andhra Pradesh, first of all I want to thank the Hon'ble Minister for allotting Rs. 100 crore for development of Tourism activities in our
Kakinada District from where I am representing as MP. Andhra Pradesh is one of the few states in India, which has a rich diversity in terms of
tourism and has the capacity to attract tourists across all age groups. Investments of Rs. 12,000 crore have already been tracked and our State is
using new and innovative ways of attracting more tourists. The state has been growing in popularity, with a jump in tourist footfalls from 93 million
in 2014 to 122 million in 2015.

With a focussed strategy, Andhra is trying to become a leading tourism hub in the country. In that process, we aimed for investments worth Rs.
20,000 crore in the tourism sector by 2029, and we hope to get support from the Centre in achieving this target. Andhra Pradesh is looking at new
and innovative ways to boost tourism, with ideas such as heli-tourism, cruise tourism, spiritual tourism, and shopping festivals. We also look to
develop nature and adventure tourism and culinary tourism. We want to develop our 900 kms longest coastal line as a marine hub for tourism. We
are planning to develop tourism on internal standards and look forwards to working closely with the Ministry to achieve our goals. We request a
helping hand from the Tourism Ministry.
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#SHRI PRALHAD JOSHI (DHARWAD): The total Plan outlay in respect of Civil Aviation sector for 2016-17 is Rs. 4417.00 crore, of which the
budgetary support is Rs. 2000.00 crore (plan). On the Non-Plan side, approved outlay of Ministry of Civil Aviation for 2016-17 is Rs. 590.72 crores
which is earmarked for establishment related expenditure of various organizations under the Ministry as well as payment of subsidy for operating Haj
Charter flights. Thus the total expenditure on the Ministry of Civil Aviation for 2016-17 is estimated at Rs. 2,591 crore. Budgetary support of Rs.
1713.00 crores has been earmarked for equity infusion in Air India Limited for FY 2016-17. Budgetary support of Rs. 42.30 crores has been
earmarked for National Aviation University, Airports Authority of India has been provided with Rs. 100.30 crores out of which Rs. 28.70 crores has
been earmarked for its project at Pakyong, Sikkim (North Eastern Region). Budgetary support of Rs. 79.00 crores has been provided to Directorate
General of Civil Aviation to pursue their plan schemes. A provision of Rs. 65.00 crores has been made for Bureau of Civil Aviation Security for meeting
expenditure towards their plan schemes. Token provision of Rs. 10.00 lakh each has been provided to Aero Club of India, Pawan Hans Ltd, IGRUA
and Hotel Corporation of India Ltd. Of the total expenditure, the highest allocation is towards Air India at 66% (Rs. 1,713 crore). This is followed by
allocation towards the subsidy for operation of Haj Charters at 17% (Rs. 450 crore), and allocation towards the DGCA at 6% (Rs. 157 crore).

The Economic Survey 2015-16 has observed that the civil aviation industry in India is experiencing a new era of expansion. This has been the result
of the concerted efforts of this Government. Due to the policies of this Government such as increasing private participation under Public Private
Partnership (PPP), development of greenfield airports, restructuring and modernization of airports, FDI in domestic airlines, increase in number of
Low Cost Carriers(LCCs) and emphasis on regional connectivity, coupled with cutting edge information technology interventions.

The Budget support has made it possible to develop India as a hub for Maintenance, Repair and Overhauling (MRO) in Asia, thereby driving forward
the Prime Minister's vision for Make in India. Under this, the following provisions have been made for the MRO business in India : the tools and tool-
kits used by the MRO have been exempted from Customs and Excise duty. The exemption shall be given on the basis of documents certified by the
Directorate General of Civil Aviation. Procedure for availment of exemption from customs and excise duty being simplified based on records and
subject to actual user condition. Restriction of one year for utilization of duty free parts being removed. The notification on Standard Exchange
Scheme has been revised to allow import of unserviceable parts by MROs for providing exchange/advance exchange. Foreign aircraft brought to India
for MRO work will be allowed to stay up to 6 months or as extended by the DGCA. The aircraft can carry passengers in the flights at the beginning
and end of the stay period in India. In case MRO ground handling, cargo and ATF infrastructure facilities are co-located at an airport, including
heliport, it will get the benefit of 'infrastructure’ sector with benefits under S. 80-IA.

The MRO business of Indian carriers is around Rs. 5000 crore, 90% of which is currently spent outside India - in Sri Lanka, Singapore, Malaysia, UAE
etc. Given our technology and skill base, the Government is keen to develop India as an MRO hub in Asia, attracting business from foreign airlines
while retaining the domestic business. The above budget provisions will go a long way in realising this aim.

The MRO sector in India is still at a nascent stage and with preference towards air travel growing in the country, the industry in all likelihood has the
potential to grow big. However, presently India lacks cost competitiveness in the global market and thus forcing several airlines to choose overseas
markets for MRO services than carrying out such activities in India. There are several reasons behind it, tax being one of them. Currently activity of
MRO is subjected to service tax at the effective rate of 14.5% making the said service more costly. Thus, exemption from service tax will operate in



tandem with the customs duty relief on parts imported and will help the aviation industry to optimize cost of aircraft operations. The Draft National
Civil Aviation Policy 2015 plans to zero rate Service Tax on output services of MRO and this is something the civil aviation is looking forward to.

The Budget provision for this sector also reflects this Government's fundamental belief in inclusive development. The Government aims to improve
connectivity to unreserved and under-served areas of this country thereby increasing regional connectivity.

The Report on Air Connectivity under the Chairmanship Rohi Nandan stated that Regional Dispersal Guidelines although intends to promote
connectivity to In order to fulfil the commitment of flying on certain routed, airlines tend to Cherry-pick or indulge in cream skimming to limit their
commercial losses. This leaves out large areas from air connectivity. Under the Draft Civil Aviation policy has proposed a revision of the Route
Dispersal Guidelines (RDG). This was introduced in 1994 and since has not been revised in 22 years. The NDA Government has taken steps to
improve connectivity by revising RDG. Following are the important changes to be made: Category I will be rationalized by adding more routes based
on transparent criteria, i.e. flying distance of more than 700 km, average of more than 700 km, average seat factor of 70% and annual traffic of 5
lakh passengers. The percentage of Category I traffic to be developed on Category II and ITA will remain the same. For Category III routes, the
percentage will be 35% of the Category I traffic. Scheduled airlines permitted to trade Available Seat kilometres (ASKM) of helicopters and other
small aircraft (Maximum AUW not exceeding 40 tonnes).

The Budget 2016 provides that the Central Government will partner with the State Government to develop airports and airstrips. The Minister shared
with the media persons the following Action Plan for revival of such airports. Identification of airstrips controlled by State Governments: (i) The State
Government can approach AAI provided airport is handed free of cost to AAI and can meet half the cost of revival of their airports (ii)
Airport/Airstrips under control of State Governments will be identified for development in consultation with State Governments and airlines to make
such airports operational. (iii) Commitment from the State Governments on tax exemptions, reimbursement of expenditure of the recurring
operational cost by providing free electricity, water and security to the airport. The entire airport project to have tax exemption from all
municipal/property tax and VAT on ATF are to be brought down. State Government to share the costs for identified airports/airstrips proposed to be
developed.

For the RCS Airports the Central Government will provide concessions in the form of exemption of service tax on tickets under the Scheme. ATF
drawn from RCS airports shall also be exempted from excise duty. The AII will waive landing, parking and terminal landing charges. Only Nominal
Route Navigation and Facilitation charges shall be levied.

Viability Gap funding for operators under RCS shall be given for a period upto 10 years. VGF shall be shared on a 80:20 (NE 90:10) ratio by the CG
and SG. Operators shall be provided by an easy entry and exit options too.

The Finance Minister has revealed in the Budget speech that 160-odd domestic-only airports operated by the Airport Authority of India (AAI) has not
seen a scheduled flight this year, official data shows, though some are older airports designed primarily for chartered planes. The ghost terminals
were built largely by the previous government, which planned 200 'no frills' airports, encouraged by rising air travel and the need to connect far-flung
regions. This Government through AAI will revive no-frill airports at an indicative cost of Rs. 50 crore without insisting on its financial viability.

Furthermore, this Government will develop 10 of the 25 non-functional air strips. Helicopters play a key role in remote area connectivity, intra-city
movement, tourism, law enforcement, disaster relief, search and rescue, emergency medical evacuation, etc. India currently has less than 300
civilian helicopters, as compared to Brazil, for example, that has over 1300. It is thus important to develop this sector.

In the Draft National Civil Aviation Policy, the Government plans to liberalize the regime of bilateral rights leading to greater ease of doing business
and wider choice to passengers. The Government plans to liberalize the regime of bilateral rights leading to greater ease of doing business and wider
choice of passengers. The Government also wants to liberalize charter flights.

This Government is also making efforts to modify the 5/20 rule (India carrier to have 5 years experience flying domestically and 20 aircraft fleet
before being allowed to fly abroad) to create a level playing field.

Air cargo has a high employment potential, especially for semi-skilled workers. Currently air cargo volumes in India are extremely low as compared
to other leading countries due to high charges and high turnaround time. The Air Cargo Logistic Promotion Board (ACLPB) has been constituted to
promote growth in air cargo by way of cost reduction, efficiency improvement and better intermenstrual coordination. The Government has
commenced 24x7 Customs operations at several airports.

I am thrilled to note that in the Draft National Civil Aviation Policy has reflected this Governments intention to make travel by flight as accessible and
affordable as possible. It has called for the reduction of airfare especially in the regional routes. The Draft has proposed that Rs. 2500 per
passenger, indexed to inflation for a one hour flight on Regional Connectivity Scheme routes. The Government is targeting 30 crore domestic
ticketing by 2022 and 50 crore by 2027, and international ticketing to increase to 20 crore by 2027. Similarly, cargo volumes to increase to 10 million

tons by 2027. If this step comes into fruition the dependence on the railways could reduce especially for those travelling 15t AC and 2" AC. In this
way a healthy competition can be sustained between the different modes of transport.

A number of initiatives were undertaken by this Government in 2015-16 in this sector: During the year 2015-16, a number of policy measures were
implemented to accelerate the growth of the Civil Aviation Sector, which included civil aviation cooperation, development of aviation infrastructure
and enhancing training facilities.

Air Services Talks : During the year 2015, Bilateral Air Services talks were held with following countries and ASA/MOU/Agreed Minutes were
signed with New Zealand, Mongolia, Barbados, Seychelles, Republic of Korea, Oman, Kenya, Sweden, Ethiopia, Finland, Kazakhstan, Bulgaria, Fiji.

International Civil Aviation Negotiation (ICAN) Conference, 2014 :- The ICAN Conference was held in Antalya , Turkey from 19th to 237
October, 2015. The Indian delegation representing Ministry of Civil Aviation participated in the Conference and negotiated with the delegations from
11 countries. During these negotiations, "Memorandum of Understanding (MOU)" was signed with six countries namely Finland, Kazakhstan, Kenya,
Sweden, Norway and Denmark, Oman and Ethiopia and "Agreed Minutes" with Serbia, Greece, European Commission and "Record of Discussion
"with Burnei, Darussalam and Qatar.



FLEET AUGMENTATION of DGCA has granted permit to two Regional Airlines viz Air Pegasus and Turbo Megha Airways which started
operation in May, 2015 and July, 2015 respectively. Air India board approved acquisition of three 3B-777-300 ER's. Air India has also approved to
lease 15 more A 320 family Aircraft in 2016.

Durgapur International Airport in West Bengal, with an investment of Rs. 750.00 crore was operationalized on 18th May, 2015. Chandigarh Airport
Terminal at an investment of Rs. 924.00 crore completed and inaugurated on 22"d October, 2015. Tirupati Airport Terminal with an investment of
Rs. 174.00 crore completed and inaugurated on 22" October, 2015. Khajuraho Airport Terminal with an investment of Rs 75.00 crore

operationalized on 19t October, 2015. Vadora Airport Terminal with an investment of Rs. 116.00 crore to be completed by 31 st March, 2016. Work
for new airport at Navi Mumbai and Mopa, Goa to be awarded soon at a cost of Rs. 18,000.00 crore. In principle approval for new ariport at Dholera
(Gujarat) and site clearance for new airports at Bhogapuram, Nellore, Kurnool in Andhra Pradesh and Bhiwadi in Rajasthan have been granted.

A comprehensive e-Governance project has been initiated by DGCA to make available about 160 services online, which involve licenses and various
clearances to airlines, airports, Pilots etc. This system will promote transparency increased efficiency and service delivery, leading to greater ease of
doing business. DGCA has paid Rs. 18.63 crore on this scheme and it is likely to be completed during 2016-17.

GAGAN, the space based augmentation systems for airspace has been taken up in collaboration with ISRO. The project was completed in two
phases after meeting the compliance of DGCA. The 7th IRNSS satellite by the Indian Space Research Organization (ISRO) yesterday. The new
satellite -IRNSS-1 G - completes the entire cluster of the independent regional navigation system, which was first initiated in July 2013.

National Institute of Aviation Training and Management (NIATM) infrastructure works have been completed at Gondia, Maharashtra. Facilities at
Indira Gandhi Rashtriya Uran Academy have been upgraded so as to increase the capacity to 100 pilots per year. India's Aviation Safety rating by the
Federal Aviation Authority of the USA has been upgraded to Category -1. AAI has implemented Colour Coded Zoning Maps at important airports, in
which local authorities have been authorized to approve building plans based on the height of building against the colour mentioned. This does not
require the approval of AAL Online OC applying system for building height has been upgraded for calculating and issuing online NOCs thus making
the process transparent, paperless and efficient. Timeline for issuing NOC has been reduced from 6 to 3 weeks.

Another things the present Government can be credited with is the turnaround it has brought in the civil aviation sector and Air India. The
Government has been successful in injecting some discipline into Air India. Air India has improved drastically after the merger and FY 2015-16 is the
first time there is no operational losses.

Air India has been able to make operational profit two years ahead of the target as per its turnaround plan. Better on-time performance and
increased availability of passenger aircraft, increased cabin manpower and more aggressive marketing are some other reasons the airline's financials
are improving. 58 narrow body aircrafts have been made available against the 52 that were available in previous months. This alone has helped Air
India corner more passengers as per the turnaround plan.

The net losses of Air India has seen a great reduction ever since this Government has come into power. In 2012-13 the losses were Rs. 5490.16
crore which increased in 2013-14 Rs. 6279.60 crore in 2014-15 it reduced to Rs. 5859.91 crore and in 2015-16 it is Rs. 3529 crore.

The operating losses of Air India have consistently reduced in 2014-15, the same stood at Rs. 2,636.19 crore as compared to Rs. 5,138.69 crore in
2011-12. For the first time since merger of Air India and Indian Airlines in 2007-08, Air India is expected to earn a modest operating profit during
2015-16. The Airline is expected to make net profit in 2019,

The main areas in which the company has registered improvements in Financial Year 2014-15 in comparison to Financial Year 2011-12, when the
TAP was initiated are as follows: The overall Network On Time Performance (OTP) of the company has improved from 68.2% in 2011-12 to 72.7% in
2014-15. The Passenger Load Factor has improved to 73.7% in 2014-15 from the Passenger Load Factor of 67.9% in 2011-12. The Network Yield
achieved is Rs. 4.35/RPKM in 2014-15 as against Rs. 3.74/RPKM in 2011-12. The number of Revenue Tax has increased from 13.40 million in 2011-
12 to 16.90 million in 2014-15. The Operating Loss has consistently reduced since merger and in 2014-15 the same stands at Rs. 2171.40 crores as
compared to Rs. 5138.69 crores in 2011-12. The Company has turned EBIDTA positive by Rs. 541.60 crore as against the negative EBIDTA of Rs.
2236.95 crores in 2011-12. Total Revenue increase from Rs. 14713.81 crores in 2011-12 to Rs. 19718 crores in 2014-15i.e. by Rs. 4026.31 crores viz
33.25%.

There has been a great leap in passenger traffic too after this Government has come into power. In 2012 the traffic was only 588.19 lakh and in 2015
(upto just October) it is Rs. 673.83 lakh.

The effect of the policies of this Government which has led to increased passenger traffic has also resulted in increase in passenger revenue earned
by Air India after this Government has come into power. In 2011-12 there Al earned only Rs. 11,423.29, 2012-13 saw a slight increase with Rs.
12,494.44 lakh. In 2013-14 passenger revenue for Al is Rs. 14,150.73 crore which after this Government took over is Rs. 16,377.00 lakhs.

The recently released FICCI-KPMG report 'India Aviation Report 2016' stated that with 81 million trips, India's domestic aviation market grew at over
20.3% during Jan-Dec 2015 - the highest growth rate recorded in the world. India is well on its way to become the third largest aviation market by
2020. The report stated that increase in tourism, visa reforms, etc. have placed India in a unique position. According to the report, the Indian civil
aviation industry has exhibited tremendous resilience to the global economic slowdown and ranks ninth in the global civil aviation market. This is
attributed largely to the growing economy, increased competition among airlines, especially among low cost carriers, modern airports, greater use of
technology, Foreign Direct Investment (FDI) and increased emphasis on regional connectivity. This is all due to the far-seeing policy frameworks of
this Government.

On the international routes too according to International Air Transport Association (IATA), passenger traffic on international routes showed an
increase of 6.5% in 2015 compared to 2014. In comparison, during April-December 2015, international passenger throughout at Indian airport grew
at 7.7%.

Bilateral Traffic Rights : Open sky on reciprocal basis with SAARC countries and countries beyond a 5000 km radius from New Delhi. Indian carriers



will be free to enter into domestic code share agreements *with foreign carriers to any point in India available under their respective ASA. No prior
approval from MoCA is required. Indian carriers simply need to inform the MoCA 30 days prior to starting code sharing. A review will be carried at
least once in five years to consider the requirement of further liberalization.

It is important that this Government continue to implement its core principal of inclusive development. The report strongly suggest that in order to
ensure high-geared growth, it is imperative to broaden the base of domestic flyers through greater air connectivity in Tier 2/3 cities. Many Indian
states have taken positive initiatives, largely in the field of development of airports, reduction in sales tax rates on ATF and direct subsidy to airlines
for improvement of connectivity.

In this regard, I would like to request the Minister to improve the security at the Hubballi Airport in my constituency which is presently only being
manned by the state police. In addition CRPF personnel should also be stationed there. Further I would like to request the Ministry to improve air
connectivity of my constituency, Hubballi. Presently, Air India has approved an in-principle flight connecting Hubballi from Mumbai but the Airport
Authority of Mumbai has refused to provide a slot for the said flight which is stalling the whole process. Citizens are being denied air connectivity to
an important destination. I thus request the Minister to urge the Airport authority to allot the slot at the earliest.

Further I request the Ministry to fulfil long standing demand of the residents of north Karnataka to improve the connectivity of north and south
Karnataka by introducing Air India flight between Bangalore and Hubballi. The Connectivity of North Karnataka has often been ignored as compared
to South Karnataka. I also urge the Ministry to start a flight between Delhi to Hubballi which can be via Pune as the earlier Spice Jet flight on this
route was discontinued. Apart from that I would just like to congratulate this Government in taking care of tier II and III cities and truly
implementing 'Sab ka Saath Sab ka Vikas' .

India's position in the Tourism and Travel Competitive Index has improved by 13 positions from the 65t" 2013 under the previous UPA Government to

the 52" 2015 position under the present Government. This is because of the efforts taken by this Government in various fields of tourism, which
tries to ease the experience of every kind and category of tourist in this diverse country.

The Foreign Exchange Earnings during April to February 2016 is Rs. 1,27,614 crore with a growth of 12.53% as compared to the same period last
year. Foreign Tourist Arrivals has also gone up by 5.84% for the period of April to February for 2016 as compared to the last year.

The Government has launched the Swachh Paryatan to monitor cleanliness of 35 most visited monuments. This project is being implemented by the
Ministry of Tourism, Government of India through DeGS and NIC. Since the general public and the tourists are the largest stakeholders in keeping the
monuments clean, the Ministry of Tourism has decided to facilitate the general public to communicate their complaints about any unclean
area/garbage piles in and around tourist destinations. The other recently launched Tourist Infoline is also immensely successful getting 18000
responses daily. This mobile app enables a citizen to take photograph of garbage at the monument and upload the same along with his/her remarks.
The application then sends an SMS to the ASI Nodal Officer concerned with the monument upon receipt of which the Nodal Officer gets the garbage
cleared/removed. The Nodal Officer thereafter sends confirmation about the redressal of the complaint through an SMS to the complainant.

For safety and security of tourists a 24x7 Toll Free Multi-Lingual Tourist Helpline in 12 Languages including Hindi and English on 1800111363 or on a
short code 1363 offering a multi-lingual helpdesk" in the designated languages has been launched.

First meeting of "National Medical and Wellness Tourism Promotion Board" was held under the Chairmanship of Dr. Mahesh Sharma, Minister of
State (I/C) for Tourism and Culture Key members, including representatives of well known hospital chains, other stakeholders and the
representatives of related Government Departments, Tourism and Hospitality sectors and experts in various disciplines including Wellness and Yoga
participated in the meeting. The Board plans to build up a Data Bank of available resources in the field of Medical and Wellness services in the
country and to develop mechanism to disseminate such information to the source markets. The Board observed that the healthcare delivery system
in the country has improved and there are several positive factors in our healthcare system due to which several countries now look East,
particularly India because of the quality offered at affordable cost.

Union Government had launched e-Tourist Visa Scheme (as Tourist Visa on Arrival Scheme) in November 2014. The e-Tourist Visa Scheme facilitates
pre-authorization of Visa i.e. electronic travel authorization given to foreigners prior to travel. Under this scheme, an applicant registers for visa
online and receives an email authorising him/her to travel to India after it is approved. On arrival, the visitor has to present the authorization to the
immigration authorities who will in turn allow them to enter into the country. The scheme seeks to tap the vast tourism potential of India which still
remains untapped and explored. During April to February 2016 a total 5,74,813 tourists arrived on e-tourist visa with growth of 590.77% as
compared to the same period last year. Now the E-Tourist Visa is available for 150 countries.

The Union Ministry of Tourism provides Central Financial Assistance {CFA) to State Government/Union Territory Administrations, including the places
of religious importance, for various tourism projects in consultation with them subject to availability of funds, inter-se priority, liquidation of pending
utilization of certificates and adherence to the scheme guidelines. For development of tourism infrastructure in the country, the Ministry of Tourism
has introduced two new schemes in 2014-15 i.e. PRASAD- Pilgrimage Rejuvenation and Spiritual Augmentation Drive and Swadesh Darshan -
Integrated Development of Theme-Based Tourist Circuits. Under PRASAD thirty cities have been identified for development initially, namely :

Amritsar, Ajmer, Dwarka, Mathura, Varanasi, Gaya, Puri, Amaravati, Kanchipuram, Vellakanni, Kamakhya, Kedarnath and Guwahati. Under Swadesh

Darshan scheme, Spiritual Circuit has been identified as theme circuit for development.

I request the Ministry to develop my Constituency of Hubballi as a tourist hub. Hubballi forms the Centre of North Karnataka and has many
destinations in and around it. For example Hampi, Pattadakal both World Heritage Sites under UNESCO in Karnataka and Aihole and Badami are
under consideration for World Heritage Sites are located very close to Hubli-Dharwad. They contain structures including Hindu and Jain temples
belonging to the Vijaynagara and Chalukya Dynasties. Other important sites that attract many tourist scholars and students wanting to study these
historic locations are Bijapur Laxmeshwar which also lie in close proximity to Hubli.

Kittur Fort which was held by Rani Chennamma, a woman warrior of Karnataka who revolted against the British in 1824, Bankapur Fort, Savanur
Nawab Fort, Utsav Rock Garden Gottagodi are other important tourist places around Hubli.

Hubli is also the epicentre of pilgrims from around India who want to visit the many holy sites situated in and around it. Hubli pilgrimage centres like



Siddharodh Mutt, Moorusavir Mutt, Savadatti Yellama Temple and Murguga Mutt near Dharwad attract many lakhs of people here every year.

Besides this heritage and religious sites Hubli and Dharwad are also known for the rich natural beauty. Sirsi, Yana, Sahasraling -famous for being the
location where around a thousand lingas which are carved on the rocks in the river bank are also sites to frequented by many tourists, besides this
the Western Ghats which is also a world heritage site are located very close the Hubli-Dharwad, Dandeli Wildlife Sanctuary and Anasi Tiger Reserve
famous for their wildlife and varied flora and fauna is situated close to my Hubli-Dharwad.

These sites also attract lots of adventure tourism like trekking and water rafting at Kali river etc. for all these sites, Hubli is the place most tourist
including a substantial number of foreign tourist use as a base and thus it important to develop it as tourist site.
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+*DR. PRABHAS KUMAR SINGH (BARGARH): T would like to request Hon'ble Minister to complete the renovation and modernization of Jharsuguda
Airport in Odisha. Jharsuguda is the industrial capital of Odisha. This airport is the second largest in Odisha and one of the oldest airport of the
country used during 1945, Second World War. With the setting up of this airport not only trade and commerce but also tourism and culture will be
flourished. As decided by the Ministry, the modernization of this airport should be completed by 2016 but unfortunately this work is not in progress in
proper perspective to be completed by 2016. Therefore, this has to be expedited.

The Tariff rates of air tickets should be decreased to enable the lower middle class and middle class people to travel various parts of the country and
abroad. This will help a lot for promotion of tourism and civil aviation.

Odisha is an important destination in respect of heritage, culture, art and craft, wild life, fairs and festivals, flora and fauna, lovely beaches, temples,
etc. But, there is urgent need to improve the infrastructure, law and order, publicity, hospitality management, etc. Most of the important tourist
destinations in Odisha don't find place in the tourist map of the country. For example, Nrusinghanath site has immense tourism potential, where one
can find monuments, religion, tribal life, flora and fauna, wild life, water-falls, medicinal herbs, history and culture, music and dense and above all
adventure tourism. This matter I have already raised in the House to take appropriate steps for the promotion of tourism of Nrusinghanath. Sufficient
funds should be allocated to programmes should be worked out so that it will be a important tourist destination both for domestic and foreign
tourists. Vikramkhol Rock Shelter in Jharsuguda district is famous for pre-historic pictorial writings and scenic beauty. But due to lack of proper
communication and infrastructure, tourists are not reaching the site. Therefore, funds may be allocated for the infrastructure development of this
site. Another important site in Jharsuguda district near Braznagaar is Chandi Temple famous for scenic beauty and forest and river which require
improvement for tourist amenities.

Bargarh district is also popular for world famous beautiful handloom and handicrafts, specially Sambalpuri tie and dye. Mega Handloom Parks can be
set up in Bargarh district to make it an important tourist destination. The tourist can know the technique Sambalpuri tie and dye and purchase the
garments clothes directly from weaver as well. The weavers will be directly benefitted by this programme.

Dhanu Yatra "or the festival of Bow" is celebrated in Bargarh, Odisha is recognized as the National festival. It is famous for world's largest open air
theatre, where lakhs and lakhs of tourists came to enjoy the festival held during the months of December, January continuous for two weeks. This
festival centres round dance-drama on Krishna and Kamsa of epic fame, foods and crafts music and dance art and artifacts, etc. The whole town
become a open theatre. But, unfortunately this unique festival does not find place in the tourist map of the country. Therefore, I will urge upon the
Hon'ble Minister to provide sufficient funds for the promotion of this Dhanu Yatra and include in the tourist map of India.

I will urge upon the Hon'ble Minister to include Lalitgiri, Ratnagiri, Udayagiri, Langudi, Nrusinghnath, Boudh, Shyamsundarpur, Pargalpur, Ganiapali,
Dhauligiri, in the Budhist circuit of the country. Budhism and Bhudhist heritage of Odisha played an important role in Budhist world.

I will request the Ministry to organize music and dance, handlooms and handicrafts, foods and traditional cuisine, markets in the important tourist
spots of Odisha. It will not only attract the tourist at large, but also local artists and people will be benefitted financially.

Again , I will request for proper maintenance of safety and security of the tourists in the tourist destinations and proper publicity so that tourists
from different parts of the globe will come to our country and enjoy the time in our country and leave with a sweet memory.
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*SHRIMATI POONAMBEN MAADAM (JAMNAGAR): I would like to state some interesting facts under the Ministry of Civil Aviation. India is set to
become the third largest civil aviation market by 2020, according to a report by FICCI-KPMG. With over 81 million trips, India's domestic aviation
market grew at over 20.3 percent in 2015, which is the highest growth rate recorded in the world. With this statistics, I would like to congratulate
our Hon'ble Minister of Civil Aviation Shri Ashok Gajapathi Raju ji and our Hon'ble Prime Minister Shri Narendra Modi ji under whose leadership there
has been a shift in policy paradigm resulting in this enormous growth. This is attributed largely to the growing economy, increased competition
among airlines, especially among low cost carriers, modern airports, and greater use of technology, Foreign Direct Investment (FDI) and increased
emphasis on regional connectivity. The private sector has also become a big participant in this sector.

However, due to an economic slowdown in Europe and North America and growth in the Asia Pacific region in the last few years, the global air traffic
forecasts for 2030 have reported that India and China will become the epicenter of supply and distribution. This may result in an increase of traffic
share of Asia Pacific in the global traffic and a corresponding decline in the share of North America and Europe. The Indian Civil Aviation industry has
exhibited tremendous to the global economic slowdown and ranks ninth in the global civil aviation market.

I would like to mention that the National Civil Aviation Policy (NCAP2016) is likely to provide a significant fillip to the industry. The various fiscal and
monetary incentives, liberal policies focused on 'ease of doing business' and enhanced push for regional and global connectivity are extremely
positive, Steps taken to revive and operationalise around 160 airports in India, if chosen carefully, will improve air connectivity to regional and
remote areas. Public-Private Partnership (PPP) in the sector will get substantial support from the state in terms of financing, concessional land
allotment, tax holidays and other incentives. The NCAP will boost the industry even further.

However, there remains a responsibility on the part of the Government to regulate airline pricing in the interest of the common people. The DGCA
should formulate guidelines or there has to be an authority which will assess the pricing of airlines. I believe that whole intention of policy making is
to give people the benefits that they are entitled to. I think it is a shame that the airlines did cash in on the 'Jat' agitation right in the heart of Delhi
NCR. It is extremely unfortunate that the flight rates skyrocketed during the Chennai floods. Unless, our policies can reach out to people in need, I
think the entire purpose of policy is defeated. The sole aim of policy should be its people and hence, I would strongly recommend that the Ministry
brings in some form of a regulatory body to check arbitrary airfare pricing.

Also, our systems will have to be more transparent. Public and private airlines should have a mechanism to publish their maximums and minimums
on their website. This should be open for the public domain so that the operation of an airline pricing is transparent and can be reviewed.

Next, I would re-iterate my concern; which I have already raised through a Parliamentary intervention is that the DGCA should consider formulating
guidelines for assessing the mental health of pilots and ensure that implementation is done in the best possible manner.

Moving on, I must mention that bringing in policy transformation in the sector not only impacts the particular sector but is interdependent on other
sectors. With this I would like to mention the tourism sector. I am happy to mention that India introduced e-tourist visas in November 2014 - the
scheme was extended to citizens of 37 countries in February this year, taking the total to 150 such countries.

In March this year, 1,15,677 tourists availed of the facility, marking a four-fold increase from 25,851 in March 2015. Foreign tourist arrivals (FTAs) to

India rose 11.3% in February this year to 8.47 lakh from 7.61 lakh visitors in February 2015, while foreign exchange earnings (FEES) rose 6.33% in
February 2015, Tourism is a major engine of economic growth, an important source of foreign exchange earnings and a generator of employment of
diverse kinds in many countries including India. The State Government, through the Department of Tourism, has been taking up certain promotional
activities in Tourism with livelihood generation for masses by optimum utilization of locally available resources and technology. However, I would like

to request that the Government looks into department related under-spending which might otherwise prove to be detrimental to the tourism sector
in India.

As articulating my request (even though this is not new) I would like to bring in the issue of Air India to be considered. The Ministry spends majority
of its funds on Air India (about 66% in 2016-17). For the last several years, Air India's financial health has been poor. According to the Ministry,

reasons for Air India's losses include adverse impact of exchange rate variation due to the weakening of Indian Rupee, high interest burden, increase
in competition, especially from low cost carriers and high fuel prices. Air India has been struggling to improve its efficiency, and compete with the
private airlines. I would request the Government to provide maximum support and assistance to revive Air India, since Air India is our own and the
Government should do everything possible to get glorious day of Air India back.

Considering that ATF forms about 40-50% of the total operating cost for airlines, the high cost of fuel makes it difficult for incumbent Indian airlines
to grow, and for new air carrier service providers to enter India's civil aviation market. It has also been observed that high fuel costs also affect the
airlines' abilities to invest in other services such as buying more aircraft, and servicing more routes. A possible marketing and investing in Air India
should be focused and also on quality and improved services of the Airline.

Secondly, as I have already submitted a representation to the Ministry; I would like to highlight one long standing demand of the people of my
constituency, Jamnagar. The request stands to induct direct flight from Jamnagar to New Delhi. Presently, there is a solo flight operating from

Jamnagar to Mumbai and there is very little connectivity with the Northern, Southern or Eastern parts of the country. People travelling to New Delhi
for work either has to travel through Mumbai or via Ahmadabad. Starting direct flights to New Delhi will not only help the people of my constituency
execute business in a time bound manner but will also reduce out of pocket expenses of travelling via other cities.

Further, a large number of people travel from Jamnagar to Delhi via Mumbai on an everyday basis through the solo Air India flight that operates
between the two airports. This necessitates a long wait at the Mumbai airport to avail the next Air India connecting flight to New Delhi. With the
present flight schedule, people travelling to Delhi for work will only reach the capital in the evening which is an added burden on the person both



financially and in terms of time. Since the present Government is committed to infrastructure development and running innovative programmes to
build Smart Cities, I would sincerely request the Minister to consider upgradation of Jamnagar airport. Due to a footfall in increasing passengers the
airport needs upgraded capacities to cater to the growing demand. Especially, at a time when some other States are being classified as Tier II cities
like Andhra Pradesh, the Ministry should also give equal importance to the State of Gujarat. Jamnagar is a major industrial hub in the State of
Gujarat. The constituency not only hosts major oil refineries (Reliance and Essar), big corporates but is also home to a lot of MSMEs and the brass
component manufacturing sector.

Due to the volume of business activity in the region and the strategic location of Jamnagar it is essential that air connectivity to this area to be
considered. Hence, I would request the Minister to revise the Air India flight timings to an appropriate morning slot, so that this problem could be
resolved and people travelling to city for work can reach Delhi at least mid-day.

And finally as I conclude, I am thankful that the present Government has declared Dwarka, as a heritage city under HRIDAY yojana, but this also put
additional responsibility on the Government to make travel easier for pilgrims and tourists. Therefore, my request and demand should be prioritized
by both the Civil Aviation and Tourism Ministry to promote religious tourism and enhance business opportunities through air connectivity and
investment in infrastructure. I congratulate the Government for its initiative to make the Civil Aviation sector growth-oriented; at the same time I
would urge the Ministry to also consider my demands of grants that I have stated here.
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*SHRI OM BIRLA (KOTA): On the outset, I need to congratulate both ministries for taking strong steps in the development of their respective
sectors. The budget too has provided them a push in the right direction. Swades, Prasad and Hriday schemes are vital interventions in channelizing



tourism growth in specific areas. Also MICE promotes co-operative federalism by assisting states in hosting conferences.

Moreover, I would like to highlight the hard yards put by the Rajasthan Government in further enhancing its reputation of attracting most tourists
both domestic and abroad. The push given to tourism with a new campaign has been appreciated by many. I am highlighting some opportunities for
development of tourism in my constituency below. I am sure the Ministry will take not of it.

Kota, Bundi, Baran, Jhalawar are important locations from tourism point of view. Let me highlight that, Chambal river flows all through the year.
Hence I urge the Minister to develop the up and down stream and make provision for water sports in this area. Alniya Shal Chitra Gram, Badouli-Shiv
Mandir, Atomic Energy Centre in Rawatbbhata, Budhadith Sun Temple, Bird Sanctuary in Digodh, Sorsan park, Mukundra Tiger Hills. Gadariya
Mahadev Temple and several other such locations attract tourists in big numbers. Hence I urge the Minister to kindly consider these locations for
development under several of its well-planned schemes. Similarly, Bundi is a historical place in my constituency and has great cultural significance.
Gadh palace in Bundi is an important tourist destination. People flock to watch the art gallery in the palace. Jaitasagar, Sukhmahal, Bhimlat,
Rameshwar are some of the other key tourist locations in Bundi which require attention of the tourism ministry.

Gangajal fort, Surya Mandir and Herbal Garden in Jhalrapatan, Gagron Durg (World heritage site), Kolavi Budh Cave should be considered for
development. Similarly such locations in Baran are Kakoni Mandir, Vilasgadh, Shergadh, Nahargadh, Shahbad fort, Kapil Dhara. All these places
mentioned above under Hadouti region should be included under a tourist circuit by the Ministry.

An increasing population demands for new infrastructure, for tourism to flourish there needs to be proper network to make travelling as convenient
as possible. While the Railways has been giving thrust with several tourist trains, aviation too has seen manifold growth. At present the domestic air
traffic is around 70 million while here is potential of 300 million. I welcome the steps proposed in the Civil Aviation policy which plans to strengthen
the sector. I hope the Ministry will consider the 5/20 rule for airlines so that the sector will be more competitive and benefit the country as it has
been mentioned in the policy. Moreover, I congratulate the announcement for domestic value addition with reforms in the Maintenance, Repair and
Overhauling (MRQO) area. This will boost Prime Minister Narendra Modiji's scheme of Make in India making the country a hub in the MRI Sector.
Another key announcement discussed in the civil aviation policy and rightly backed by the budget is the development of 160 unused airstrips owned
by Government.

Apart from being a students' hub, Kota is also known for its industries. There are plenty of people who travel in and out of Kota thereby making it an
attractive space for development of aviation. Kota has an airstrip which can be further developed in co-ordination with states. I urge the Minister to
kindly consider the development of Kota airstrip. Between 1982 and '92, Kota used to have air connectivity. And I strongly recommend the Ministry
to include Kota in the list of 160 airstrips. Finally the proposed idea of opening up FDI in aviation beyond 49% will help aviation grow in the country. I
hope these steps will make air travel easier and also affordable thereby adding an untapped market in second and third tier cities.

#SHRI PK. BDU (ALATHUR): The civil aviation in our country is growing by leaps and bounds. Thanks to the entry of low cost carriers expanding
middle-income group, and growing economic activity in the country. On the one side we are witnessing the fast expansion of private sector in the
civil aviation and on the other side there is a fast deterioration of the Government sector and Air India. For long, there has been a hue and cry for
privatization of Air India. Any talk of privatizing Air India (AI) would be premature at this stage even as there is a need to re-visit its Turnaround
Plan (TAP) in view of the changing micro-economic situation.

The state-run carrier has shown a marked improved in its finances in the last fiscal and has met some of the key targets as stipulated in the TAP. In
2013-14 the total loss of Air India was rupees 5,490 crores. In 2015-16 it has come down drastically to rupees 2,291 crores. Besides Air India, the
overall debt burden of all the carriers in India is growing. In 2011-12, the total debt of airline industry was about US $ 20. With regard to private
airlines, anti-competitive pricing has been an issue. For example, recently, the Competition Commission of India imposed penalties worth Rs. 258
crore on a few private airline companies for colluding on fuel surcharge costs. Air India will not be "privatized” is a cross-party policy that has stood
the test of time, government stance and the preferences of individual personalities. It would be too early to talk about privatization of Air India at
this stage. What you actually need is a complete re-look at the airline's revival plan and then decide whether it should remain with the State or go to
private hands.

My takeaway from this is that the appetite for genuine public sector reforms in the country continues to be limited and the story of Air India tells us
why. It is embarrassing to list the problems with Air India. It is a drain on the public exchequer. It has some of the highest paid employees in the
public sector, with the lowest productivity. It provides no essential services that other Indian "flag carriers" cannot provide. One has to consider all
these factors and then take a pragmatic view on the whole issue.

The total expenditure on the Ministry of Civil Aviation for 2016-17 is estimated at Rs. 2,591 crore. Of the total expenditure, the highest allocation is
towards Air India at 66% (Rs. 1,713 crore). This is followed by allocation towards the subsidy for operation of Haj Charters at 17% (Rs. 450 crore),
the allocation towards the DGCA at 6% (Rs. 157 crore). Total allocations towards the Ministry have decreased by 38% from the revised estimates
of 2015-16. The expenditure of the Ministry in 2015-16, revised estimates, was 37% lower than the actual expenditure in 2014-15.

Take a look at the costs the Government has incurred on chartering Air India flights for ferrying the Prime Minister. For Prime Minister, who has so
far used the Air India chartered flights for 55 days during his 13 foreign visits, no bills for as many as eight visits have been received by the
Government, bills for four visits are under process and the bill for only one visit has been computed. Civil servants and ministers appointed to either
run or monitor Air India implement their own fads - merge and airline, sell bilateral, buy new generation aircraft - and then vanish with no
accountability for their actions.

Privatization of the airports is another controversial subject. Most airlines fear that the privatization of Indian airports is only going to add to their
financial woes with operational costs shooting up. Airlines point out that over the past three years, the airport charges borne by them have
increased by 346 percent in case of Delhi airport and 164 present in case of Mumbai airport. In the case of Chennai and Kolkata where the
Government has spent about INR 2,400 crore each in development and modernization, the charges have gone up by 269 percent and 385 percent
respectively. Air India, for example is required to pay 87 percent more airport charges in Delhi to land a Boeing B787 Dreamliner than paid at the
Singapore airport. Landing a Boeing B777ER in Delhi costs the airline 230 percent of the costs in Dubai. The International Air Transport Association,



IATA, which represents over 250 airline operators across the world, went on to endorse the view that the Government stop looking at privatization
as a "panacea” or cure to all the problems ailing Indian airports. While a 'commercial flavour' may be introduced by privatizing them, the country or
the Government can hardly expect to make more money.

I conclude my speech with the strong conviction that the total privatization will not be a cure for the ailing civil aviation industry. Instead strategic
steps should be taken to protect the Air India and develop plans to ensure the financial health of it. Total privatization is a tested and failed
approach in many countries and India is not going to be benefited out of that.
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*SHRI SHIVKUMAR UDASI (HAVERI): I thank you for giving me an opportunity to express my views on the Demands for Grants under the control of
the Ministry of Civil Aviation and Tourism for 2016-17. To boost air connectivity, the Government is preparing an action plan to revive 160 airports
and airstrips, each would cost about Rs, 50-100 crore. Presenting the Budget for 2016-17, the Hon'ble Finance Minister Shri Arun Jaitley ji said the
Government is drawing up an action plan for revival of unserved and underserved airports. "There are about 160 airports and airstrips with State
Governments which can be revived at an indicative cost of Rs. 52 crore to Rs. 100 crore each.

Hon'ble Finance Minister Shri Arun Jaitley ji said that we will partner with the State Governments to develop some of these airports for regional
connectivity. Similarly, 10 of the 25 non-functional air strips with the Airport Authority of India will also be developed.

The Draft policy has mooted various measures to boost regional connectivity including setting up of no-frills airports and providing viability gap
funding for airlines. Among others, the draft policy has proposed that there would be no service tax on tickets under the Regional Connectivity
Scheme (RCS) apart from service tax exemption for Scheduled commuter airlines taking jet fuel from RCS airports.

Among the five airports to be developed by the AAI, the Hubli airport serves the twin-cities of Hubli and Dharwad in northern Karnataka. The plan to
upgrade the Hubli airport was first approved in 2005 and after much delay, in January 2013, the Government of Karnataka and the AAI signed a
memorandum of understanding to develop the airport.

Reports say the AAI intends to upgrade the existing infrastructure and turn the airport into an all-weather one at a cost of Rs. 1.6 billion. The State
Government in 2012 acquired nearly 600 acres and handed it over to the AAL The upgradation includes the expansion of the airfield to 615 acres,
the runway to 7,500 ft. The development of the Hubli airport also includes efforts to make it capable to handling larger passenger aircrafts like the
Boeing 737 and Airbus 320/321. Last year, a Spice Jet plane from Bangalore, with 78 people on board, skidded off the runway after landing at Hubli
airport in Karnataka due to heavy rain.

However, the Government has reduced budgetary allocation to the civil aviation ministry by 17% to Rs. 4,417 core from Rs. 360.95 crore the
previous year. Of that amount, state run airlines got a grant of Rs. 2,065 crore- significantly lower than their demand of Rs. 4,300 crore. That the
Government should chalk out a solid fiscal roadmap for Hubli airport in Karnataka.

The Ministry of Tourism (MOT) has taken various initiatives to develop the tourism sector in the country to make it very attractive, affordable and
easy for both international and domestic tourists. The report pointed to the large growth in the tourism sector, whose contribution to GDP was $
125.2 billion in 2014, and is expected to reach $259 billion in 2025 (accounting for 7.6 per cent of India's GDP). In 2015, India is estimated to have
received $ 109.6 billion in revenue from domestic and foreign tourists. India invited around 7.8 million foreign visitors in 2015. Government initiatives,
such as e-visas and expansion of visa-on-arrival facilities are expected to fuel further foreign tourist arrivals. However, foreign tourist were attacked
and looted in the country. There has been an increase in the incidents of crime against foreign tourists especially women tourists in the country. The
Government should chalk out strict monitoring system in various parts of the country in view of the rise in crime against tourists especially, foreign
women tourists.

Tourism is a big employment generator. For every USD 1 million invested in tourism creates 78 jobs. India has an excellent opportunity to benefit
from visa reforms and infrastructure improvements under the new Government. The overall contribution of India's travel and tourism sector of the
overall economy is still relatively low (6.8% of GDB against a global average of 9.8%). This reveals the depth of the problem that India faces, but
also the opportunity.

"According to World Travel and Tourism Council (WTTC) forecasts, travel and tourism has the potential to contribute 46 million jobs to the Indian
economy by 2025. But this growth will not happen by itself, and needs careful management, particularly in the area of human capital development.
Failure to plan properly for talent requirements leads to lower growth, reduced investment, less innovation and declining competitiveness - for both
countries and companies." There needs to be systematic and simultaneous infrastructure development for expansion of tourism.

*SHRI PRASANNA KUMAR PATASANI (BHUBANESWAR): Please include light and sound for Khandagiri and Baruni-Khurda.

The State Government of Odisha has already proposed but not yet implemented by the Government of India.
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*SHRI B. N. CHANDRAPPA (CHITRADURGA): Civil Aviation sector is one of the important sectors of our economy. But I am sorry to say that this
sector of civil aviation has been neglected to a large extent. I say this because the National Civil Aviation Policy has not been finalized. The



Government had finalized the draft of the NCAP in October 2015 and it was put on public domain. But we have not heard anything about the
finalization of the policy. This clearly shows how much scant attention is being paid to this sector.

This Government has been saying that they would encourage domestic travel by reducing the cost of travel. On the one hand, the Government has
been saying that they would make the air travel cheap to cater to even the middle class people, on the other hand, the cost of Air Turbine Fuel is
being increased every now and then. If we see the cost of ATF in the international market, we would find that it is getting cheaper and cheaper but
in case of our country, the cost of ATF is going higher and higher. If the cost of ATF is increased, how can the Government provide cheap air travel?
1 do not understand this. This has in turn hiked the cost of air travel.

Now I come to tourism sector. India is proud to be a country with many tourist destinations. The Government has come out with 13 domestic
tourism circuits under the heading Swadesh Darshan. I wish to share here that tourism and culture both are inter-twined. We cannot separate one
from the other. When I go through the details of number of projects and amount sanctioned under the Swadesh Darshan Scheme from 2014-15 till
date, I find that my State Karnataka has been totally neglected. So far, under this scheme, an amount of Rs. 1513 crore has been sanctioned, but
not even a pie has been sanctioned for any project from Karnataka. In the same way, when one goes through the number of projects sanctioned
under the scheme of Pilgrimage Rejuvenation and Spiritual Augmentation Drive (PRASAD), Karnataka State has been totally neglected. Not a single
project under this head also has been sanctioned till date.

1 come from Chitradurga Parliamentary Constituency of Karnataka. We have got a famous Chitradurga Fort. This Fort was built between 17th and

18t century during the Vijayanagara Empire. The Fort is a unique symbol of unity as it has both a temple and a Mosque inside it. Although it figures
in the list of monuments of national importance as per ASI, yet it is not being maintained properly. I would request the Minister that this Monument
should also be developed as one of the tourist destinations in the State of Karnataka.

I would like to raise another important issue. We have got 29 States and 7 Union Territories. Each State has got its own important tourist and
historical places of interest. I would suggest that the Union Government should start a tourism package for each of the State and also give wide
publicity to such tourism package depending on the period of the year when it would be the most suitable time. Right now, people may be aware of
the State and some of the tourist centres, but they are not aware about the period when it would be most suited to visit that particular State.

Another issue that is of vital importance is of tourism police. We should have tourist police in all the places of tourist importance. This would
definitely help not only our Indian tourists but also the foreign tourists. The personnel belonging to tourism police would be able to guide the tourists
in a better say and would thus save the tourists from the hands of the touts.

Another issue is about the registration of tourist operators. There have been many tourist operators in the country who promise so many things to
the tourists before starting a journey but later on, they leave the tourists in a lurch to fend for themselves. This has created a very bad impression in
the minds of tourists. I would suggest to the hon. Minister to ensure that all the tourist operators in the country should be registered so that they
are able to adhere to minimum standards.

13.00 hours

THE MINISTER OF CIVIL AVIATION (SHRI ASHOK GAJAPATHL RAJU): I thank all the members for their useful views, inputs and suggestions. All
your ideas have certainly given us a lot of good feedback on how we can further tweak and streamline our policies and action plan for a more
consumer-friendly and sustainable growth of Civil Aviation in India.

I represent a sector which has shown a robust growth rate in terms of passengers carried, both domestically and internationally.

From 2014-15 to 2015-16, our domestic passenger traffic grew from 70 million to 85 million making India the land of 21 per cent growth rate, as far
as Civil Aviation is concerned. This is heartening news for all of us. Presently, we are ninth in the world in terms of passenger traffic and we hope to
become the third largest civil aviation economy in the world by 2022. This will require substantial upgradation of airport capacity, connectivity as well
as consumer friendly regime with our ultimate aim of 'taking flying to the masses'.

I am happy to share with you that the Airports Authority of India has planned an infrastructure investment of over Rs.15,000 crore in the next five
years to achieve this objective. This shall include new airports, expansion of existing ones, upgradation of ANS infrastructure as well as cargo
facilities. Projects for upgradation of 39 airports have been either already started or in the pipelines. In addition, 15 non scheduled airports will be
revived for VFR operations. In 2015-16, Durgapur International Airport built with an investment of Rs.750 crore has been operationalized. Besides,
new terminals were also operationalized in Chandigarh, Tirupati and Khajuraho. Vadodra airport terminal and a new heliport at Rohini will be
completed within July 2016. Besides, process for selection of developers at Navi Mumbai and Mopa in Goa at the approximate total cost of Rs.18,000
crore is also underway. The Ministry has also given in-principle approval for the new airport at Dholera in Gujarat and site clearance for airports at
Bhogapuram, Nellore, Kurnool and Bhiwadi.

Over the last two years, there has been a significant improvement in Customer Satisfaction Index at Indian Airports with the Airports Authority of
India emerging as one of the top service providers of international standards. In a survey conducted in 2015 by the Airport Council International
(ACI), which is a global body of airport operators across the world, Jaipur and Lucknow have been ranked first and second in the world in the
category of two to five million passengers airports. Goa and Thiruvananthapuram have been placed fourth and fifth in the same list. Srinagar has
been ranked second in the category of up to two million passengers. Mumbai and Delhi joint venture airports have been ranked joint first in the
category of 25 to 40 million passengers. The Airport Service Quality Rating of major AAI airports is 4.53 against a world average of 4.13.

13.04 hours (Shri Pralhad Joshi in the Chair)

To boost connectivity, we have issued licenses to four scheduled and 13 non-scheduled airlines to operate in the country since June 2014. The



number of aircraft available with the scheduled airlines has gone up from 381 to 428 in the last two years of this Government. Correspondingly, the
number of seats available has also increased by about 12 per cent from 66,758 to 74,499 (on a daily basis). The number of domestic departures per
week, which was about 11,934 in summer of 2014 has increased to 14,869 in the summer of 2016. This translates into a growth rate of almost 25
per cent in the last two years.

Air India continues to serve us well, and after a long wait of 10 years, has made an operational profit this year. This is a development, which brings
immense satisfaction to all of us. By cutting its operational expenses by almost 11 per cent, Air India has turned from a Rs. 2,636 crore loss making
unit in 2014-15 to a Rs. 8 crore operational profit unit in 2015-16. It has also joined the Star Alliance in 2014 which has helped it to integrate better
with the international civil aviation market. I need hardly remind you of yeoman's service that Air India has provided to the nation in the hour of crisis
— evacuating about 6,000 nationals from Yemen, 1,300 workers from Iraq and Libya and 17,500 passengers from quake-affected Nepal. It will induct
28 more aircraft in its fleet by January, 2018, and by 2020, its fleet size is likely to grow, by about 100 aircraft to about 232 aircraft.

The Budget proposals for the year have given a shot in the arm towards the 'Make in India' initiative of the Government in the civil aviation sector.
The Maintenance, Repair and Overhaul business of the Indian careers is almost to the extent of Rs. 5,000 crore out of which 90 per cent of this
money gets spent outside the country even when we have the capacity. With a view to retain this business, as also to develop India as a hub for
MRO operations in Asia, several tax exemptions have been proposed in the Budget announcements. This will provide multiple benefits, for example,
generate employment, build capacity, provide cost effective maintenance, reduce turnaround time and save valuable foreign exchange.

The Budget proposals as well as the Draft Civil Aviation Policy lay focus on regional connectivity with an aim of providing affordable aviation services
in Tier-II and Tier-III cities. Concessions may be provided in terms of reduced airport charges, navigation charges, electricity, water charges and
security charges. We propose to partner with State Governments to revive some of the 160 airstrips owned by them as also to develop 10 out of 25
non-functional airstrips with the Airport Authority of India. To keep the ticket prices affordable, the Viability Gap Funding is also being looked at.

We also realise the importance of development of Air Cargo Sector During 2015-16, Common User Domestic Cargo Terminals were made
operational at 12 airports and six more sites are planned for 2016-17. The growth rate in this sector has been a modest six per cent (We carried a
total of 20.23 lakh tonnes during April-December, 2015) which provides us with an opportunity to explore further development avenues in this area.

Technology is a great enabler. The DGCA has initiated a comprehensive e-governance project title e-GCA, which will enable it to offer 160 services
online to stakeholders. This system will promote transparency, increased efficiency and service delivery, leading to greater ease of doing business.
The first set of such services will be launched this month. Also, AAI has launched an improved online system for issuance of height clearances and
colour coded maps have been finalised for 16 cities, which enables the municipal bodies to grant height clearance locally. India has also become the
first country in the equatorial ionospheric region and the fourth in the world to use satellite-based navigation system, GAGAN for approaches with
vertical guidance service. Biometric access control systems shall also be installed at major airports by October, 2016 for enhanced security.

Cochin airport has become the first in the world to exclusively run on solar energy with a total installed capacity of 12 megawatt. Delhi and
Hyderabad international airports also have eight and five megawatt plants respectively. The Airports Authority has already established 4.55
megawatt of solar capacity at its airports and installation of further 23.80 megawatt is underway.

I am also happy to share with you that all airlines have strongly adhered to the Route Dispersal Guidelines under which they provide connectivity to
the remote and under-served regions of the country. The performance of all airlines is considerably in excess of the targets.

It will continue to be our endeavour to keep our airports and skies absolutely safe through foolproof adherence to prescribed international standards.
I inform you with a high degree of satisfaction that in a very recent audit conducted by ICAO, our compliance rates as regards quality control,
regulatory framework and in-flight, passenger and cargo security were assessed to be 99.25 per cent against a world average of about 66 per cent.

The ICAO audit of DGCA was also successfully completed in 2015 and no safety concerns were raised.
I shall now proceed to discuss some of the concerns raised by the hon. Members.
13.12 hours (Shri Hukmdeo Narayan Yadav in the Chair)

Many Members had voiced their concern in regard to the steep increase in airfares during unpredictable disruptions in transport services on account
of natural calamities, agitations etc. The Government also has seized of the matter. It has been strongly intervening with airlines to ensure that the
inconvenience to passengers is minimised. For example, during the Chennai floods, alternate flight operations were commenced from the Arakkonam
airbase of the Navy with the active cooperation of many airlines and capping of fares from Arakkonam to Bengaluru and Hyderbad at Rs. 2, 000. On
the request of the Ministry, the airlines came forward to launch additional flights during Srinagar floods, the earthquake in Nepal and the Jat
agitation. However, taking into account the concerns of the hon. Members, the Ministry will commence the process of consultation with
stakeholders, including airlines to explore the possibility of appropriately containing the fares for short duration on the affected sectors during natural
calamities, agitations etc.

Another concern which the hon. Members have voiced is about the reduction in ATF, Aviation Turbine Fuel, which is not being translated to airfares
reductions. So, we did an analysis of 23 routes and we realised that in the airfare from January-March, 2015 to January-March, 2016, there was a
reduction, the average being 18.10 per cent, which translates that the reduction of ATF is being passed on to the consumers.

SHRI K.C. VENUGOPAL (ALAPPUZHA): Mr Minister, what about the Gulf sector? I had mainly pointed out about the Gulf sector There is no
reduction. But on the other way, the fare was being hiked....(Inferruptions)

HATotoller Fsmafer: el ordl, aig 3 g% smee,
&€ (zzmuar)

SHRI ASHOK GAJAPATHI RAJU: You see, we in India have any control on Indians. That is the thing there. So, international passenger thing is
different. We will come to that. Of course, the concern Venugopal Ji had raised was on ATF prices, which I have already talked about. First of all, I



also intervened there, and he mentioned that he was not talking of taxation. All ATF is zero tax based outside India. Whatever is international, the
nation in which the airline is registered is responsible to that nation. So, this happens that way.

Then, you had talked about some airline also. I tried to make my enquiries and no airline of Kerala Government is pending with the Government of
India. They have not even applied. ...(Inferruptions)

SHRI DUSHYANT SINGH (JHALAWAR-BARAN): Yes, they have not applied.
SHRI K.C. VENUGOPAL: What happened to you? It is my right to ask the question....(Interruptions)
HATGIoRI AN & Jorp) ¥ia @2 del Sl
€| (caauror)
Hrotaiter Frmafey @ aicl} Sit a5 fend & amis), 39S are s g o,
€| (cauror)
SHRI K.C. VENUGOPAL: He is answering to my question.

SHRI ASHOK GAJAPATHI RAJU: We answer to the questions of the Members substantially. But how does the Government work where imaginary
questions are asked? There has to be some substance in what the questions are asked. We have not denied any airline which has applied with us.
Since this Government has come, four airlines have got their permissions. They are flying.

SHRI K.C. VENUGOPAL: Sir, give me just a minute. Yesterday, I spoke on the issue that the Kerala Government has given a request to the Civil
Aviation Ministry, Government of India. That is for what? It is for relaxing the conditions.

Aol Frmafey & aicl SH, anmu smol Srara @ AT oy 3D A BIE P gwa argsl dl go csl 3 el art @ e @3 ity
&€ (zmenan)
SHRI ASHOK GAJAPATHI RAJU: Sir, all right. I will try to give my reply. It is an imagination. No Government or any airline in the name of Kerala

Airline has applied with the Government of India. Of course, any Indian registered airline will follow the Indian rules. There is a Route Dispersal
Guideline....(Interryptions)

SHRI K.C. VENUGOPAL: There is a Cabinet note on that. That is what I am telling you.
Frotofter Frsmafer @ aicft Sft, amu ameter Bt AW SATAI G AT WY IHT WY
off areiras arsafey 219 & diew &, amu o ander & 3@ &, & 3AWI UKol DY

Then, he wanted to know about the runway work in Calicut Airport, which was taking a lot of time. This air site pavement work commenced in
August, 2015. The stipulated date of completion is 2017. All efforts are being made to complete all the works, not only Calicut but whatever it is, by
December, 2016. So, I think they are on time.

Now the Members have raised issues like Dushyant Singh Ji had also raised a matter about purchase of 68 aircrafts in November, 2004. This matter
is before the Public Accounts Committee. I understand that the PAC has taken oral evidence of the Ministry on 8th April, 2016. They have asked for
additional information which I think is going to be submitted to them by 5t" May, 2016.

oft forfdrastont g (sMigst) & swmufer ardlew, ... ()

#Tototler Frsimafar: forfdreicr St aicft Sft W aroft art s wa M3, orél, A itz arsToteller a2 dia 3 dicol PR A g Riarel amotofter 3ca=ll @ IBa,
3€| (caeeer)

oft Bifdrioa ga: el of smoft RRE 3 &t & @t ot dasrel Aol oite B Fu LRFIS Rre & .. (cwrr)

HAToToller FsTafer: Aroroiler wicft s, amu s oo st 22 anft fo2dt yrar o1 302 aidt Son &) ama aiT 3 gesil @1 3= 39

off areias srsrafey a1 2 Sfty

So, I understand that the matter is going to come up before the PAC this month itself.

Another issue raised was about the Dharmadhikari Committee, which went into the issues when the Indian Airlines and Air India were merged. I
understand that 226 issues were raised by them, out of which 12 are still to be implemented and 12 are at different stages of completion. Of these
issues, five relate to training, four to IT and three to HR.

Prof. Saugata Roy raised an issue of the North East in respect of viability gap funding. Alliance Air is operating ATR 42 aircraft in the North Eastern
region. It is based in Kerala. Operations are carried out with the viability gap funding from the Ministry of DoNER. The agreement is valid up to
March 2017. Further, the Ministry of Home Affairs also provides for helicopter operations in the North East region.

Hon. Chairman, Sir, we had a national civil aviation policy which we wanted to formulate. We had extensive consultations with all the stakeholders.
This was put on the net and in a very transparent way everybody had made his suggestions. Based on this, we want to make the Indian skies more
vibrant seeing that there are a large number of airports which are inoperational. In our country we have a lot of airstrips which the hon. Members
have been talking about, which were probably constructed during the Second World War. About 160 of these airports are with the State
Governments. A few of them are with the Government of India, Defence and others. There should be a few in private hands also. So, what we could



probably revive is that we need to develop a strategy which is in an advanced stage of finalization.

All suggestions have come in and are getting examined. These have now been circulated for inter-Ministerial consultations as they cut across certain
Departments within the Government of India. Once that comes out of it, if any changes are required in earlier policy, it would be decided by the
Cabinet. It will have to go there and come out. That is a general procedure, which is going on.

Then, a concern was expressed about the Boeing 787 Dreamliner aircrafts. Of course, we did have certain troubles there which have been ironed
out. Right now the Boeing, the aircraft manufacturing company is giving spare parts to Air India.

So, I do not see any further problem as far as that is concerned. Some people have talked about connectivity, particularly international connectivity.
In most places, it starts as a hopping flight. As the customers grow and ticketing grows, they convert it into a direct flight. So, we start with a
hopping flight and then, depending on ticketing, convert it into a direct flight. This is being done everywhere.

A lot of questions have come up about individual airports. Those questions are being attended to. If I start replying to each and every thing here, it
will be little tedious for the hon. Members. So, with regard to what all Members have talked about individually, I will definitely send them the
information on that.

We are happy that in the Budget Speech itself, the Finance Minister had indicated that we would have no-frills airport ranging between Rs. 50 crore
and Rs. 100 crore in some of these places. So, we have to fix up the criteria of how we are going to select those places. The Department is doing
precisely that and we are working on it.

The Greenfield Airport Policy continues. We will be supporting all the State Governments who come forward to bring in greenfield airports.

The employees' grievances were mentioned here. We look into all that. The issue of removing of slums, which are there in certain places, from
airport lands was also raised. That is also being looked into because we have a good and reasonable safety record and we cannot sacrifice that.

Individual Members have mentioned about all types of places, airstrips and airports to be done. We will definitely look into them and keep the hon.
Members informed. It includes the one at Jewar also.

Then, a gentleman talked about having no airport in Arunachal Pradesh, I understand that some work is going on there and whenever it is ready,
flights will start, We will motivate all the airlines to go there.

Then, there was interest expressed on the MRO industry. Of course, this has potential in our country. We need to get this activity back again and the
Finance Minister had given some tax concessions here which, we hope, will help us in bringing this activity and generating employment in the
country.

Now, sea planes are also permitted to operate in our country. In fact, in Maharashtra and Kerala, there are some aircraft undergoing the certification
process. Micro light aircraft are also permitted within our country.

The DGCA has brought out regulations for air ambulance services also and a circular for helicopter emergency medical services. That is also being
done.

A lot of people have asked for connectivity to different parts of the country and individual airports. We will be looking into all that, including the
airport which is coming up in Sikkim. So, by and large, this is what it is.

We have been fortunate that the Prime Minister has guided us on two occasions. We have had the benefit of his suggestions also. We have
also been benefited by the suggestions of the 2315t Report of the Parliament on Aviation.

There are a few Cut Motions given by the Members. I would request the Members to withdraw these Cut Motions and not press for them.

With this, after a long gap of about 10 years, I understand that this Demand has come in for discussion on the floor of the Lok Sabha. We are
very happy that everybody is discussing Civil Aviation and with everybody's support India can rise to its potential and be the third Civil Aviation force
in the world by 2022 and we hope to make that a reality. Thank you, Sir.
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&1 3ol e Fercl @1 Yaow Aoteol weal, Dt gamdt Ja &) Safety, security and hospitality are the three pillars of tourism. We have tried to address all
these issues together We have tried to link the cleanliness issue with the national movement of hon. Prime Minister that Swachh Bharat Abhiyan
and we have tried to clean our monuments. We have initiated a mobile app for tourism at all those monuments. After downloading this mobile app
on their phones, anybody can forward information about any debris or waste material anywhere at the tourist place. Immediately after receiving this
information, our officers will have that place cleaned and give a report to the Ministry and also to the person who submitted that information. This is
an initiative that the Ministry of Tourism of the Government of India has taken to address the issue of cleanliness.

When we talk of safety issues, yes it is a matter of concern for all of us. Even if a single event happens in our country, it has multifarious effect on
tourism, especially on inbound tourism. We want to convey to the masses of this country and the world community that India is a safe country, it is
not an unsafe country for tourists. In a country of 125 people, a single event or some event does not denigrate the image of our country.

Regarding hospitality, we are known for our hospitality. If we go to States like Rajasthan, if we go to States like Kerala, people are really hospitable.
We are a classical example. I compliment Kerala that they have developed their State as a place of tourism. Rajasthan also has done that. These are
the leading States who have given tourism a new definition and definitely they need to be applauded for that. Now what we need to do is that we
take this strength of ours to all the States of our country.

North-Eastern States are beautiful. They have really done a commendable job. Let me compliment Sikkim people for making Sikkim a centre of
organic farming a totally organic State. What Sikkim has done is really a commendable job. I visited Sikkim twice during this year and I could see
that there is total cleanliness and total honesty in tourism. Let me compliment Sikkim for that. Of course our hon. Prime Minister has taken a special
initiative to tap the potential and growth of our eight North-Eastern States which we are really proud of. The amount of scenic beauty these North-
Eastern States have to offer is unmatched.
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14.00 hours (Shri Pralhad Joshi in the Chair)
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HON. CHAIRPERSON: Hon. Minister, please address the Chair.
...(Interruptions)
HON. CHAIRPERSON: Except the Minister's speech, nothing else is going on record.
...(Interruptions) 3€] »
DR. MAHESH SHARMA: Mr. Chairman, Sir, thank you.
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off arcfalt Aieara (wew) @ w1dlcy, f w@rPen 1 Yral 3o arsdl &)

Next discussion will be on the Demands for Grants of the Ministry of Housing and Urban Poverty Alleviation. The Guillotine is scheduled to be held at
6 o'clock. The more we devote time to the Ministry of Civil Aviation and Tourism the better it is. The Minister is educating us and there is no doubt
about it. We should be educated because the steps that this Government is taking are laudable and we should all appreciate them. We have certain
questions also to ask.

HON. CHAIRPERSON: We have already discussed this subject for more than five hours now. The time allotted was three hours.

SHRI BHARTRUHARI MAHTO : Let me complete. Adequate time should be given for the discussion on the Demands for Grants under the control of
the Ministry of Housing and Urban Poverty Alleviation also.

THE MINISTER OF STATE OF THE MINISTRY OF SKILL DEVELOPMENT AND ENTREPRENEURSHIP AND MINISTER OF STATE IN THE MINISTRY OF
PARLIAMENTARY AFFAIRS (SHRI RAJIV PRATAP RUDY): It is absolutely appropriate. We have decided the time accordingly. I think a

comprehensive reply has come. Actually, two Ministries, the Ministry of Civil Aviation and the Ministry of Tourism, have been taken up together. So,
this has taken a lot of time. But I am sure the hon. Minister would conclude in the next five minutes. ...( Interruptions)

HON. CHAIRPERSON: Mr. Minister, you please conclude within five or six minutes.
Hon. Minister, please continue and be brief.

DR. MAHESH SHARMA: Shri Venugopal, now I will just reply to your issues. My statement is over. I will address only those issues which the hon.
Members have raised.

HON. CHAIRPERSON: Including my issue.
DR. MAHESH SHARMA: All right.
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HON. CHAIRPERSON: I shall now put cut motion Nos. 1 and 2 to the Demand for Grant relating to the Ministry of Civil Aviation moved by Shri Jai
Prakash Narayan Yadav to the vote of the House.

The cut motions were put and negatived.

...(Interruptions)

HON. CHAIRPERSON: I shall now put the Demand for Grant relating to the Ministry of Civil Aviation to the vote of the House.
The question is:

"That the respective sums not exceeding the amounts on Revenue Account and Capital Account shown in the fourth column of the
Order Paper be granted to the President, out of the Consolidated Fund of India, to complete the sums necessary to defray the charges
that will come in course of payment during the year ending the 315 day of March, 2017, in respect of the head of Demand entered in
the second column thereof against Demand No. 9 relating to the Ministry of Civil Aviation.”

Demands for Grants (General), 2016-17 in respect of Ministry of Civil Aviation

voted by Lok Sabha
No. of Narme of Demand Amount of Demands for Grants | Amount of Demands for Grants
Demand on Account voted by the voted by the House
House on March 2016
1 2 3 4
Revenue (Rs.) Capital (Rs. ) Revenue (Rs.) | Capital (Rs. )
9 Ministry of Civil Aviation | 135,09,00,000 296,70,00,000 | 675,43,00,000 | 1483,50,00,000
The motion was adopted.
...( Interruptions)

HON. CHAIRPERSON: I shall now put cut motion Nos. 1 to 3 to the Demand for Grant relating to the Ministry of Tourism moved by Shri Jai Prakash
Narayan Yadav to the vote of the House.

The cut motions were put and negatived.

HON. CHAIRPERSON: I shall now put cut motion Nos. 7 to 10 to the Demand for Grant relating to the Ministry of Tourism moved by Shri Rajeev
Satav to the vote of the House.



The cut motions were put and negatived.

HON. CHAIRPERSON: I shall now put cut motion Nos. 15 to 34 to the Demand for Grant relating to the Ministry of Tourism moved by Shri Sankar
Prasad Datta to the vote of the House.

The cut motions were put and negatived.

HON. CHAIRPERSON: I shall now put the Demand for Grant relating to the Ministry of Tourism to the vote of the House.

The question is:

"That the respective sums not exceeding the amounts on Revenue Account and Capital Account shown in the fourth column of the
Order Paper be granted to the President of India, out of the Consolidated Fund of India, to complete the sums necessary to defray the

charges that will come in course of payment during the year ending the 315t day of March, 2017, in respect of the head of Demand
entered in the Second column thereof against Demand No. 88 relating to the Ministry of Tourism."

Demands for Grants (General), 2016-17 in respect of Ministry of Tourism

voted by Lok Sabha
No. of Name of Demand Amount of Demands for Grants | Amount of Demands for Grants
Demand on Account voted by the voted by the House
House on March 2016
1 2 3 4
Revenue (Rs.) Capital (Rs. ) Revenue (Rs.) Capital (Rs. )
88 Ministry of Tourism 264,88,00,000 18,00,000 1324,39,00,000 | 87,00,000
The motion was adopted.

HON. CHAIRPERSON: The Demand for Grant relating to the Ministry of Tourism is passed.
The House stands adjourned to meet again at 3.15 p.m.
14,21 hours

The Lok Sabha then adjourned till
Fifteen Minutes past Fifteen of the Clock.

The Lok Sabha re-assembled at Nineteen Minutes past Fifteen of the Clock.
(Dr. Ratna De (Naq) in the Chair)



